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. (Mr. Speaker) 
·amendment. Does the ban. Mem­
tber want me to put it to YOte! 

. Slt.rJ M. S. Guapaduwuay: Yes. 

:llr. Speak•: Tbe quation ia: 

--rhat for the orilinal resolu-
: tion, the followinc be subatitut­
•ed: 

"'Thia Houae ur1es upon the 
•Government ol India to make 
efforts for the revision of the 

>Charter of tbe United Nations ., 
u to provide, 8IDGIII other thincs. 

·for tbe prolu"bition of tbe manu-
facture and experiment of ato­
. mic and h7drocen bombs, the 

·· . settin1 up of an intematlona.1 
·police fore; tbe abolition of the 
veto power ol tbe B� Five, 
the elimination of all C'Olonia­
Jisrn in the warld and election of 
popular representatives of peoples 
to th U.N. General .Assanbly .... -
Mr. Speaker: 'ftea, there is Shri 

0. C. Sbarma'a amendment. Does the 
,hon. Member want to press it! 

Slut D. C. Shanaa: I would ask 
for leave of the House to �ithdraw 
It. 

"'Tfle amffldmmc UHU, b11 leove, 1Dith­
clral0ft. 

Sbrt Sllree Nara7aa Du: I allo 
bes leave to withdraw my amend­

"Dlent. 

The a�mnt INI, bv leave, with-. 
d""'"'" 

............... ., . ·. '-,; Africa ...... · . 
....... ta v .. .o. ;, . . · . 

.llnolatiotl n COldrol _. ._._. 
SioR ot Produesioa .- &aa 111• ., 
Fillu 

The anandfflfflt .... .. ...... .... . 
.. ... 

llr. Spealuir: Now, ·1. GIN8e to Ille 
oriCinal Raolutian. la tlle ..... 
mover �wine It! • 

leftral .... lleshn: Ya 
Shr-1 �..,. ...._.: I witll­

draw it, but I do DIil w tbe wir1 m 
of withdrawiq it. 

11r. s.-1ser. Ras tbe ban. •••: 
ber laave of the Rome to witbdl'aw 
bis Raolutlon! 

a-. 11-wn: Ya 
The Raol•Sioll UHU, bi, lcoft. wiA­

batOII. 

RESOLUTION BE CONTROL AND 
REGULATION OF PRODUCTIC« 

AMD EXHIBITION OF FILIIS 
Slut N. 11. Llqaa (Caimbatme): 

I bes to IIIOYe: 
""'l'hil House is of opinicMl tllat 

Government � introduce 
lecislation to amend article u 
(2) ef the Coutitut.loa. ao • to 
enable the Government tu effer.-• 
lively control and recwate .... 
production and exbibltian of 811N 
in the country.• 
Kay I continue my sped llf"Jlt 

time! U I speak for five minutes .... 
I shall be neither here nor there. 

Ill'. 8.-lser: Very well. The ban. 
Member may continue his sp,,edl 
next time. 
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